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OFFICE OF THE CHIEF METROPOLITAN MA:GISTRATE, CENTRAL

DISTRICT, TIS HAZARI COURTS, DELHI.

DUTY ROSTER FOR THE MONTH OF MARCH-2023,
CENTRAT , DISTRICT

The following Metropolitan Magistrates, Central District will work as Duty

Magistrate1 on the dates noted against their names. It is enjoined upon the Duty Magistrates

to hold tridl of accused persons involved in petty cases whenever necessary and to attend all

urgent matters, such as recording of dying declaration etc. whenever such matter is placed

before them. They should always be available in their homes on the day of duty.

On Sundays, S' )nd Saturday and other holil rS, theV are required tO reach tO Ert

misc. work whichever is later. On worki' davs Duty Magistrates shall remain in
:ourt

In case of any difficulty to work on any particular day, the concerned Officer may

get the duty exc..'hanged1 on mutual basis with any other Officer who is willing to perform

duty on that day. Order be got issued in that regard well in advance, so that there is no

inconvenience to anyone.

The Ld. Duty MM shall also dispose off Traffic/STA Challans (impounded vehicles)

on their day of duties on holidays.

The Ld. Duty MM shall also work at Outreach Clinic IHBAS near Jama Masjid,

Urdu Park, Gate No. 2, Delhi on all MondaYsl on need basis'
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No.

Days of
Duty

Holidays Court Room
No.
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b

2
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Sh. Chatinder Singh, MM
R/o Flat No. 1717, DA Flats, Gulabi Bagh,
Delhi
r I

R/o D-52, Panchsheel Enclave, New Delhi

©Vinod Kumar, MM
TWo B_281 4'h Floor1 Raghu Nagar, Pankha
Road, New Delhi.
Sh. Gaurav Sharma, MM

mo H. No. 3039 SFS Flats, Mukharjee Nagar,
{ Delhi.

01-03-2023
02-03-2023

03-03-2023

32

180

04-03-2023 0

06-03-2023 241

Ms. Meena Chauhan, MM
R/o Flat No. 67, Ground Floor, Priyadarshni
Apartmentsp A_49 BIo(.’k1 Paschim Vihar, New
Delhi.

07-03-2023 2
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6 Ms. Neha Goel, MM
R/o Flat No. 10 Sukhdham Apartment
Sector-9, Rohini, Delhi

09-03-2023

i
203, CBA-II ;

7 Sh. Arjun Kirar, MM
R/o R-801-802, 1“ Floor, Raghubir Nagar,
New Delhi
Ms. Sakshi Jaiswal, MM
R/o B-803, JudI. Officers Flats, Sector-26,
Rohini, Delhi

10-03-2023 a
I
I
I

8 13-03-2023 I

9 Ms. Neha Mittal, MM } 14-03-2023
R/o B-401, Judge's Apartment, Sector-26, 1 15_03_2023
Rohini, Delhi.

37

i

27310 Ms. Divyashree Raina, MM
R/o H. No. 430, 1“ Floor, GH-13, Paschim
Vihar, Delhi.
Sh. Apoorv Gupta, MM
R/o E-148, Ground Floor & l’ Floor, Ashok
Vihar, Delhi-52

16-03-2023
17-03-2023

18-03-202311 I

12 Ms. Bhujali, MM
R/o 22/630, Radha Colony, Barahi Road,
Bahadurgarh, HR

20-03-2023
21-03-2023

201, CBA-11

13 Ms. Jyoti Maheshwari, MM
Flat No. 604, Sector –26, Rohini Judicial
Flats, Delhi

22-03-2023
23-03-2023

24-03-2023

288

14 Ms. Neha Kheria, MM
R/o A-15, Jai Shiv Apartment, West Enclave,
Pitampura, New Delhi.

343

i

15 Ms. Katyayini Sharma Kandwal, MM
R/o C-88, Sector-50, Noida, UP

25-03-2023 202, CBA-III

16 Ms. Shivli Talwar, MM
Wo F-48, Mansarovar Garden, New Delhi

27-03-2023 /

17 Sh. Visvesh, MM
Wo Flat No. 265, 5'h Floor, DDA MIG Flats,
Sector-16B, Pocket-2, Dwarka, Delhi.
Opposite Delhi Govt. Dispensar
Ms. Reetika Jain, MM
Wo B-64, Antriksh Apartments, Sector-14
Extension, Rohini, Delhi-85

Sh. Mayank AggarwaI, MM
Mo A-43, First Floor, Saraswati Vihar, Delhi

28-03-2023 :. 1,CBn-a
I

18 29-03-2023 149

19 31-03-2023 3 m
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Remarks:

01.

02.

03.

04

The dates which are underlined, fall on Sunday, Second Saturday and HolidaYS.

When any working day is declared a holiday, the Duty Magistrate on that day will be deemed as

Duty Mdgistrdte for whole day without any further order.

Duty MM shall hold court on Sundays, Second Saturdays and Holidays etc. in Room Numbers

mentioned against their names.

It is impressed upon the MMs to complete their work, in particular signing of OFdeFS passed on
the dai as also on warrants for example release warrants, remand warrants etc. pursuant to
;hl{ b'raers ds aforesaidt before leaving the court at the end of the court hours, and not to leave
such work for the duty MM of the day.

05. The Duty MM deputed for holiddys1 Second Saturday dnd Sundays, etc. shall look after the
cdses of'c.Bl War i.ants of Arrest i;sued by the authorities beyond Delhi. He shall also disPos?
off the matters presented by Railway Police and all other matters not specificalIY mentioned
E:rein. iFid;- ;hl ;onsent if an the Ld. Officers and as discussed in the meeting held on
'06_04_20223 Ld. Officers shall deal with an court work of their respective courts including
;emand- work /bail bonds, marking of TIP arid application for recording of statement under
section 164 Cr. P.C. etc till 05:00 PM.

06
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I024/CMM/Central/2017 dated 01-02-2017.

rob;;l1:TI ;1:1: : (i ; ii : ::i ifiT!iFhe b :: ::1s ):gi ii;: ::PEe: II:Ji: Fa: i T=a:j:itI : I
official concerned had.actualIY worked on a particular date'

appropriate orders may be passed.

07

08.

09
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MALIK )(SIDD

CHIEF METROPOLITAN MAGISTRATE
CENTRAL DISTRICT, DELHI
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No. 2840-2911/SS/DR/2023
Dated: 27-02-2023

Copy forwarded for information to : -

01. The Ld. Registrar General, Hon’ble High Court. of PEyi: bfI t)elhi'

FJ;:udTlrLtpP£iT:sPL: iJFIIE:st: iTIS:: I#8;)fETE;.Delhi
The Ld Officer In-Charge, PooI Carl THC, Delhi

;: : t : : : iv::::: ; ; 1 L:?iE :f: CIs: :ire:I iH1)]::::: 111 :ltd IF) el hi :

;! ! ! ! : I ::il :s;= AE ) CI : :t IId1S : : =: 1:1EFI SJ :iI t&L: Fth! yr ? Ll rt st Delhi
The Ld: Principal Magistrates, JJB-I,II & Ill, Delhi/New Delhi

Ile HI•B: :: :: L sT ::se:F : : iF : i iT:[:qiIdEl; C:: iI bI o r th ) Central and West District I Delhi

T: : L :: fF::tr::= : ? C:i::: : : : { :: :1:I i ;IIi::P]?I:C / 1k ]?iLD / Roh in i / D wan a & Sake t

I:: TiEFaJLranch/Filing Section, Central District,. THc’ Delhi'
Ti; AO (J)1 Computer Branch, Central District, Delhi.

T: : :: :ee :: : : i :: : aJ:iIT ) FIIPtbII ]::it I/ ii a 1W I(bbFB) f ficer IT i har Jai U Lock = UP in charge )
THC, Delhi

02
03.

04
05.

06.
07.
08.
09.
10.
11

12.

13.
14.

15.
16.

;=-=ploahng on Central Web_site Commitlee though LN/ER
The Video Conferencing Roc)ml THC, Delhi'

The Cash Branch, THCI Delhi

B: : dE: : :Ti :HH::H={ s :en: tFpiIIe : : : : i =d]= a 1 i& r a nch and Adm nH Branch =1)H&III)(• ent raIl
THC, Delhi
The Guard File.

17.
18.
19.

20.
21.

22.

(SIDDHARTHA MALIK )
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